
3~ Written Answers APRIL ~1, 198~ 

treated on the same footing as 
investments of resident Indian 
nationals; . 

(5) They will be allowed to invest, 
with repatriation rights, in any 
new or existing company upto 
40 % of the capi tal issued by 
such company; 

(6) They can purchase shares of 
companies quoted on the 
stock exchanges subject to 
specified limits; 

(7) Facilities for investment in 
non-resident (external) accounts 
and in Indian companies will 
be extended to companies, 
partnership firms, trusts, socie-
ties and other corporate 
bodies ow ned, to the extent 
of at least 60 % by non-resi-
dents of Indian origin; 

(8) Tests of 'residence' in India 
laid down for taxation purposes 
are proposed to be liberalised 
deleted in some respects ; 

(9) Non·resident Indians who 
either themselves set up, or 
invest 2~ per cent or more in 
an enterprise in India, for 
production of electronic com-
ponents, electronic instruments, 
tape recorders, electronic 
teaching aids, indusrrial & 
proce s control systems and 
some other electronic pro-
ducts, will be allowed to im-
port the entire machinery for 
the purpose under Open 
General Licence, without the 
need for indigenous clearance, 
if it has been purchased out 
of their foreign exchange 
earnings abroad; and 

(10) The facilities available to doc-
tors and highly qualified 
scientists for import of their 
professional equipment on 
their return to India, have been 
sub tantially liberalised. Any 
such equipment used by them 
for at . least one year abroad 
can be imported into India 
irrespective of its valuo. 
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